re.,

Upen court
GENIR AL AuidNLSTHAILVE THiIBUNAL
AbLaHaBay  BENCH
ALLaHABA
Original 4 pplication No, 1396 of 1999

\ Diary No, 4899 of 1505 )

allanabad this the_loth day of November, 19vv

2.
3.
4,
O.
o,
1o
8.
9.
10.
1.
12,
13.
14,
19.
1.
17.
18,
19.

20.
21

22,

Hon.pMr. L. Hmingllana, A «ivd

HUDHVE. ﬁﬁflq Ug ‘Jin: Joi\v!-!

2.B. Gupta, won of Lale onri Lalel Prasad Gupla.
mam Charan{l) son ©of Zri Nanoomal.

Jeeva ham, oon of ohri Hare Lal.

B. G. aaxena, o0n of Lale ohrli Maden wohal Lal.
ByB. Varma, -on of Late »hri Chhotey Lal.
Zahiruddin, zon of ghri saula Bux.

KeP. 4huja, 20n of ohri Ked. AhUja.

A +C. Banerjee, 20on of phri N.N. Baherjee.

Us P auri, oon of phri ohriram suri.

N.G. Jain, oon of Late 2hri sardari Lal Jain.
omnt. Urmdla zharma, widow of Late ohri . C. oherme
»nt. Nirmal Peswani, w/o sri V.J. Peswani,

UeRe Jayent, son of ohri vharma 2ingh,

ont. lnira Kaenta Gupta wW/o ori Bangali Bebu Gupta
Kme Prem Lala ArCra, 4/ 0 Lgte a2hri Jagi opal.

2. C. ainghal, a0n of onri Bafwu Lal.

snt. sashi Bala saxeNa W/ 0 oshri P.P. 3axeNds

U. P. 2lnghal, o/ 0 2hl 1 Kam awalOCp.

Hari Prasad, <on of Late ohri Chheai Leal.

( 4ll senior Telephone osupervisors in the
Uffice of General manayer, lelecOmmunicetlion,
pistrict agra. ) -

smar Nath son of ahri Gulab Chand,

B. 3. Gupta(il), Zon of Latg;ggg;:ggpgg_Prgﬁag‘

Gupt a. ]
HE iciaa

nri Nathu Kam.
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25+ K.o. Chauhan /0 snhri Ishwari ,ingh,
( all senior Telegraph iMesters in the Uffice
of General iManager, Tel ecommunicetion, pistrict
AgTa )
20. Prem 2ingh, o0n of Late ohri Kamji Lal.
27, He2. Lel, o0n of Late ghri phaol singh,
28. V.U, Daware, oon of Late ghri dayal sal Dawara.
29. s.L. Rakesh, son of *sgte shri Pati Kam,
30. Madan Pal, 3 on of Lite ghri Ved Kam.
{ all oenior section pupervisors in the
Office of General Manager, lelecommunication
Ristrict agra.)

3l. All Ingia Telecommunicstion Employees union
(Nimboogri) , Class 11i, U. P. (&esl) Circle,
Brench Headquarter &t Agre, tnreougn its Circle
secretary, ohri heg. Fauzdar.
<eo..Applicantg

By sAdvocgte ur.H.N. Tripgthni
IS U

l. Union of India through secret ary, iinistry
of Telecommunicstion, Government of lhgia,
Bancngr Bhawan, New pelhi,

2. The Chief General ianager, Tel ecommunication
UsP. (West) Circle, Dehradun.

3e The Ghief General wmanager lfelecommunication,
U. P. (East) Circle, Hazratganj, Lucknow.

4. General wManager lel ecommunicgtion, G, T,0,
Compound, 4gTa.
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Ur.HeN. Tripathi states That it wall be sufficlent
if the representgtion maue by the applicants at
anhexure A7 in the U,A., 1s disposed ©of by tne
respondent no.2 i.e. Chief Genersl Manager, lele-

communicgtion, U.P.lWwest) Circle, Denradun,

2. without going into The merits of the
case and the claim of the spplicants, we dispose
of the Ueiae with a direction to The respondent no,2
to dispose of the Irepresentgtioniat chnexure &7 1in
tlie Ush.) Of The applicents with a reasovned and
speaking order, witnin a period ©f 4 monthns from

the date of communicgtion of the Order.
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